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IN THE NATIONAL GREEN TRIBUNAL, NEW DELH]I

INDEX
IN
COMPLIANCE AFFIDAVIT ON BEHALF OF

UTTARAKHAND POLLUTION CONTROL BOARD
Original Application No. 353/2022

Kartik Sharma

Petitioner
Versus
State of Uttarakhand
Respondents
Particulars Pg. No. 1

Index .

Compliance Affidavit

Annexure No.1- (Copy of the compliance e

report of the Executive Engineer of

Uttarakhand Jal Sansthan dated 09.03.2023)

4, | Annexure No. 2- (A copy of the order dated -
18.04.2023 issued by Sub-Divisional

Magistrate)

5. | Annexure No.3- (A true copy of the letter -
dated 17.04.2023 issued by UKPCB to CPCB)
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Annexure No. 4 (Colly)- (Copy of the letter
dated 31.01.2023 and report dated
21.02.2023).

Annexure No. 5 (Colly)- (A copy of the

letters dated 18.04.2023 issued by Regional
Officer, Dehradun and instruction issued by
UKPCB dated 19.04.2023).

Annexure No. 6- (Copy of the minutes of the

meeting conducted on 06.03.2023).
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COMPLIANCE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
Original Application No. 353/2022

Kartik Sharma

Petitioner
Versus

State of Uttarakhand

Respondents

AFFIDAVIT of Dr. Raj Kumar
Chaturvedi, aged about 50 years,
S/o Shri Ram Swaroop Chaturvedi.
Presently posted as Regional
Officer, Uttarakhand Pollution
Control Board, Regional Office,

Dehradun.
e
eponent

I, the above-named deponent does hereby solemnly affirm and state

on oath as under: -

1)  That the deponent is presently posted as the Regional Officer,
Uttarakhand Pollution Control Board, Regional Office, Dehradun

and is authorized to sign and swear the instant affidavit.

/'%
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2)  That the deponent has gone through the contents of the above-
noted Application filed by the petitioner and has fully understood

the contents thereof and is in a position to reply to the same.

3) That the above noted O.A. was listed for hearing on 12.01.2023,
wherein the Hon’ble National Green Tribunal was pleased to

issue the following directions:

“15. In the fact and circumstances, till proper effective
regulatory measures are provided by the UKPCB and
other  Authorities  including  District — Magistrate,
Dehradun, we hereby direct UKPCB and Distract
Magistrate, Dehradun to ensure that no private vendor
draw any water to carry through tanker for supply for
commercial use by the hotels and any violation will attract
imposition of environmental compensation payable by

such vendors and users, i.e., hotels. "

4) The UKPCB has been informed that in compliance of the
aforesaid order of this Hon’ble Tribunal, the Executive Engineer
of Uttarakhand Jal Sansthan, Dehradun vide Notice no. 1913
dated 09.03.2023 has informed that the temporary system of
extracting the stream water by private vendors and hotels through
tankers near Dhobhighat has been demolished and the same is

substantiated by photographic proof. Copy of the compliance

report of the Executive Engineer of Uttarakhand Jal Sansthan
dated 09.03.2023 is being marked and filed as Annexure No.I to

this affidavit.

P
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That in addition to above, the Sub-Divisional Magistrate
Dehradun has also issued an order dated 18.04.2023 in the nature
of prohibition to permanently eliminate unauthorized withdrawal
of the surface water from the natural spring around Mussoorie
lake by commercial establishments and private tankers. A copy
of the order dated 18.04.2023 issued by Sub Divisional

Magistrate is being marked and filed as Annexure No. 2 to this
affidavit.

That Hon’ble National Green Tribunal further issued the

following directions:

"16. In the meantime, we also direct that UKPCB shall take steps
Jor determination of compensation for illegal use of water drawn
from Dhobighat Water Spring by the hotels for commercial
purposes, list whereof have been submitted as Annexure-2 to the
report dated 20.08.2022, in accordance with law. The
compensation shall also be determined against the private
vendors who have illegally drawn water from the above water

stream, in accordance with law.”

That with respect to the above stated direction of this Hon’ble
Tribunal, it is submitted that a perusal of the “Report of the CPCB
In-house  committee on  Methodology for  Assessing
Environmental Compensation and Action Plan to Utilize Fund”
dated 15.07.2019 prepared by CPCB reveals that there is no
method for calculating compensation for illegal extraction of
surface water. The guidelines mentioned in the above stated

report is for imposing compensation for illegal extraction of

=
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ground water whereas water of the Dhobhighat water spring is

surface water.

[tis also pertinent to mention at this juncture that as per the above-
mentioned report District Collector and Central Ground Water
Authority are authorised to levy the Environmental
Compensation and the State Pollution Control Board is not the

assigned authority to do so.

That in this connection UKPCB has issued a letter dated
17.04.2023 to the CPCB seeking clarification with respect to
determination and imposition of environmental compensation in
case of illegal withdrawal of surface water by private entities. A
true copy of the letter dated 17.04.2023 issued by UKPCB to
CPCB is being marked and filed as Annexure No.3.

That Hon’ble National Green Tribunal further referred the order

dated 02.09.22 and issued the following directions:

“17. We further direct that a further detailed effective compliance
report in terms of the directions given by this Tribunal in the
order dated 02.09.2022 be placed before this Tribunal by means
of further compliance and action taken report which shall be filed
within two months by email at judicial-ngt@gov.in preferably in
the form of searchable PDF/OCR supported PDF and not in the
form of Image PDF. Nodal agency will be the District Magistrate,

Dehradun, Uttarakhand for coordination and compliance. "

That the order dated 02.09.22 referred in the above directions of

Hon’ble National Green Tribunal is reproduced hereunder as, .

s\
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Further, it needs to be ensured that no wash water Sfrom washing
of clothes or other source of waste water goes into the Lake and
contaminates the same. The water quality of Lake needs to be

monitored at least of Class ‘B’ of Primary Water Quality

Criteria.

7. Accordingly, we direct a five-member joint Committee to be
headed by Chairman, Uttarakhand Pay Jal Sansthan with
nominees of National Wetland Authority, State Wetland
Authority, State PCB and District Magistrate, Dehradun to
ensure that drawal of water from the catchment area of the Lake
is duly regulated. State PCB needs to regulate consents only to
the extent of availability of water with a commercial
establishment from water harvesting or recycled waste water or
water supplied by the Jal Sansthan. No hotel be allowed to draw
water from springs flowing into the lake without strict regulation,
considering the extent of availability and priority for availability
of water for drinking purposes for the inhabitants. The State PCB
will be the Nodal Agency for coordination and compliance. The
Committee may ascertain the extent of capacity of the Jal
Sansthan to supply water for domestic and commercial purposes
separately. The Committee may also suggest regulatory measures
to ensure that no unregulated drawal of water takes place for
commercial purposes from the catchment areas of the Lake. A
report about compliance status as per above directions as on
31.10.2022 be furnished by 15.11.2022 by e-mail at judicial-
ngliwgov.in preferably in the form of searchable PDF/ OCR

N
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Support PDF and not in the form of Image PDI-."

That in compliance of the aforesaid order of this Hon'ble
Tribunal, Regional Officer, Dehradun vide its letter dated
31.01.2023 directed the hotels to submit information regarding
their water requirement and the corresponding water supply by
the Uttarakhand Jal Sansthan to them. Copy of the same letter was
also endorsed to Uttarakhand Jal Sansthan, Mussoorie. Vide its
report dated 21.02.2023, the Executive Engineer, Uttarakhand Jal
Sansthan submitted the details of the water requirement of the
hotels and the supply thereof as provided by the Uttarakhand Jal
Sansthan in a tabulated manner. In this connection copy of the
letter dated 31.01.2023 and report dated 21.02.2023 are

collectively being marked and filed as Annexure No. 4 to this
affidavit.

That in addition to the above, Regional Officer, Dehradun in its
letter dated 18.04.2023 addressed to Member Secretary, UKPCB
for further clarified that out of a total of 282 hotels, 176 hotels
have been examined and rest are under the process of examination
for granting consent afresh or re-evaluating the consents already
granted. Out of 176 hotels that have been examined, water
requirement of 130 hotels is found to be within the limit of water
supplied to them by the Uttarakhand Jal Sansthan, Mussoorie and
are therefore in accordance with the sanctioned water quantity.
With respect to the remaining 46 hotels, it has been found that
their actual water requirement is more than what has been
sanctioned and supplied by the Uttarakhand Jal Sansthan,

Mussoorie and therefore, their consents are under the process of
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re-evaluation. Moreover, vide the aforesaid letter the Regional
Officer, Dehradun also sought clarification regarding mention of
quantity of fresh water in consent order issued to hotels. In this
regard instructions were issued by Member Secretary clarifying
that while issuing consent order quantity of water to be consumed
along with the approved source of water supply is to be included.
Copies of the letters dated 18.04.2023 and dated 19.04.2023 are

being collectively marked and filed as Annexure No. 5 to this

affidavit.

At this juncture it is not out of context to mention that as per the
orders issued by the District Magistrate to the Sub-Divisional
Magistrate vide letter dated 18.02.2023, the Sub-Divisional
Magistrate conducted meetings with the members of the Jal
Sansthan, Jal Nigam, UKPCB and hotel owners where it was
submitted by the members of the UKPCB that in order to improve
the quality of the water from class “D” to class “B” the Jal
Sansthan has provided sewage treatment facility for the area of
Dhobhighat. It was also informed by the members of the Jal
Sansthan that after the implementation of the Yamuna Pumping
Yojana there will be no need for supply of water from the
Dhobhighat water spring. Copy of the minutes of the meeting
conducted on 06.03.2023 are being marked and filed as
Annexure No. 6 to this affidavit.

That the deponent is a responsible Government servant having the
highest regards for the Hon’ble Tribunal and orders passed by

them. The deponent has always made his sincerest efforts to carry

B —
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out the orders passed by this Hon’ble Tribunal in its letter and

spirit and shall continue to do so in the future.

@7_'.,\9-—

//
Deponent

L. spmes v , Advocate, do hereby declare that the person making this

affidavit and alleging himself to be ...........coovvviiieiiiiin. is the

same person who is known to me from the papers produced by him
before me in this case.

Advocate
Enroll. No. ...

Solemnly affirmed before me on this day ofljt\hpril, 2023 at Dehradun
at about © -AM/PM by the deponent who has been identified by the
aforesaid person. 1 have satisfied myself by examining the deponent
who understood the contents of this affidavit.

The person has signed in my presence on the affidavit.

Notary
9,7(5-3/25
This affidavit is s - ]
T YOI o AT v |

who is identifie o s

(Rajender Singh Ne
Advodate & Notary. Lrebradun
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member joint committee to be headed by chairman, Utrakhand Pay Jal Sansthan. with
nominees of National Wetland Authority, State Wetland Authority, State PCB and District
Magistrate Dehradun to ensure the drawl of Water From the catchment area of the lake is

duly regulated. State PCB needs to regulate consents only to the extent of availability of

water with a commercial establishment from water harvesting or recycled waste water or
water supplied by the Jal Sansthan. No hotel be allowed to draw water from springs
flowing into the lake without strict regulation, considering the extend of availability and
priority for availability of water for drinking purposes for the inhabitants. The state PCB will
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12-01-2023 ¥ fd7g W0 16 AR In the fact andcircumstances, till proper effective
regulatory measuresare provided by the UKPCB and other Authorities including
District Magistrate, Dehradun, we hereby direct UKPCB and Distract Magisiirate.
Dehradun to ensure that no private vendor draw any, water to carry through tanker for
supply for commercial use by the hotels and any violation will attract imposition of
environmentalcompensation payable by such vendors and users. iv hotels. I @ &9 3
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—— i = (Y HEAD OFFICE
R g/ LlFE K{.ZQ Uttarakhand Pollution Control Board
“n ¢ ' - ;
12 \:‘/ Lifestyle For “Gauradevi Paryavaran Bhawan”
kKB / ROEQRAINOL: e 408, I'T Park, Sahasteadhara Road, Dehradun
F-mnil : msukpeh a ynhovcom, Phone Na,-00 352607092
Letter No.: UKPCB/HO/Gen-183-568/2023/84, Date: 17.04.2023
SPEED POST / E-MAIL
To,

Member Secretary,

Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Delhi - 110032

Email: mscb.cpecb@nic.in

Sub.: Imposition of Environmental Compensation on illegal drawl of Spring Water-reg.

Dear Sir,

It is to bring to your kind notice that the matter of illegal drawl ol spring water i.e
surface water by private vendors and hotels of Mussoorie for commercial purposes is under
consideration before the Hon'ble NGT in the matter of O.A. No. 353 of 2022. Water is
primarily being supplied by the Uttarakhand Jal Sansthan for hotels and other commercial
establishments in Mussoorie. however. in past water deficit have been met through tankers
from natural spring by hotels and private vendors. Honble NGT dirccted the State Pollution
Control Board to determine the compensation of illegal use of spring waler by private
vendors and hotels.

In this regard you are requested to kindly provide guidelines/protocol of assessment
of compensation for illegal drawl of surface water, if available with CPCB, please.

Thanking you.

Sincerely Yqurs’

(S.K. I"utlnaiR’] A

Member Secretary

Clean Environment and Healthy Life Stvle

W e @ @ oftg Bl
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e g ST T @)

‘m\ PR IR A A [aﬂ At @ | e ey /m
A (wfof) Rrrvor # A /_%
“LI Hotel Brent Wood 25000 Ltr ! I 25000 Ler
E Ashiyana Continemal 8000 Ltr [ } 8000 [ ﬂ
b |Avalon Resort 32500 Ltr’ [ 32500 l Lﬁ
u Hotel Minerva 5000 Lte | 5000 L
b Hackmans Hotel 10449 Ltr 10449 Ltr
)_n Hotel Camel View e o di i
L 'JWL 8000 Ltr 8000 er-i

8 [Cristial Palace 4200 Ltr 4200 7 L"j

9 |D.P. Hotel & Resort 2600 I.trJ j 2600 rll r-|
&‘F“"‘ Resort 40000 Ltr a0000 1"‘_' 4

I'T [Hotel Fortune Reson 70000 Ltr 70000 [ Ltr|
12 |Garhwal Mandal 5000 Ltr 5000 [ Ltr]
I3 |Green & Breeze 11000 Ltr 11000 {Ltr]
14 |Happy Valley 2500 Ltr 2500 ] ur]
I3 {Holiday Inn 7000 Ltr I 7000 [ur

16 |Hotel Seven Oaks 3917 Ltr ’ 3917 ILI:]

17 |Hotel Ashna 2500 Ltr[ 2500 [LtJ

I8 |Hotel Abhinandan 5000 Ltr 5000 ILt.—

19 [Hote! Adarsh ﬁ._;@ Jur 3000 T:{
L_’tl /Hmc! Ajay ] 2500- Ltr 2500 ‘—Ttr
L_’l /Hnre! Amar [ 2500

2 leel Ambika Palace ] 3400
23 ]Holel Antra l 6450

4 /f lotel Apna Ashivana ! 2500
35 ] Hotel Apsara I 4000
26 /Hulcl Ashirwad ! 9549
27 ]Horel Ashoka Continental Libran I 4050
28 [Hote! Atithi | 2600

29 ]Huicl Avenel Palace [ 2500
30 [Hotel Brahma Palace 5901

Hotel Broad way 6048
32 |Hotel Castle View 4000
33 \Hotel City Castle 2500
34 lHotel Clark 6000

38 \Hotcl Classic Hieght 10000

36 {Hotel Cloud £:nd 2500

37 ‘l-lolel Cannought Castle 10000

38 ‘Hoiel Dev Palace 5200

39 |Hotel Dev 1ok 3000

40 YHotel Dismond 2500
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g
/41 lQleI Doon Palace 2500 i e A .
12 |Hotel Dreem Palace 6000 Ltr e =
3 |Hotel Drive Inn 30000 Ltr 30000 [ LtrJ
44 [Hotel Dwaper 5000 Ltr 5000 l L J
45 [Hotel Emrald Hieght 6500 Ltr 6500 [ J
.—E Hotel Everest 2500 Ltr 2500 lL J
47 |Hotel Everest Highland Chaman Estate 2500 Ltr 2500 [ Ltr
48 [Hotel EverGreen 2500 Ltr 2500 Ltr
49 |Hotel Filigiri 5000 Ltr 5000 Ltr
|! 30 [Hotel forest View 16000 Ltr 16000 Ltr
I'r 31 (Hotel Glen Roy 4500 Ler 4500 Ltr
I_SZ Hotel Green Castle 17866 Ltr 17866 Ltr
33 |Hotel Hamer International 7000 Ltr 7000 “—rﬂ
54 |Hotel Highland 11000 Ltr 11000 | Ltr)
| 55 [Hotel Hill Queen 15000 Ltr 15000 |
Il_:'\b Hotel Hill view 2500 Ltr 2500 }L”J
\ 57 \Hotel Himalaya Castle 4000 Ltr 4000 }erl
58 E{otel Himalaya Club 7000 Ltr 7000 [erl
| 59 Hotel Him Shree 4333 Ltr 4333 |
| 60 {Hotel Horizon 3500 Ltr 3500 Ltr
] 61 |Hotel Howard International 4000 Ltr 4000 Ltr
f 62 lHn[el Elbert Manor 2500 Ltr 2500 | Ltr
j 63 ’HOILI Imperial Square 3300 Ltr 3300 lud
: o4 }Hmel Inder Palace 2500 Ltr 2500 ]U-“\
| 65 [Hotel India 4650 L 650 |ul
66 [Hotel Ivy 2500 Ltr 2500 \ur‘\
rﬁ"’ Hotel Jain Regency 3000 Ltr 3000 lﬂ\i
| 68 [Hotel Jeet 2400 Ltr 2400 | e
! Hotel Jiva 2500 Ltr 2500 J'_uj
] 70 [Hotel Krishna Palace 2500 Ltr 2500 | _“LI\
—[Hmcl Kulri Presidency 3666 Ltr 3666 TLH‘
| 22 ]Ho[ei Krishiv residency 2500 Ltr 2500 TLtr
' 73 [Hotel La Hill Visia Inn 2500 Lr w00 e
\ 74 {Hotel Laxmi Palace 4700 Ltr 4700 llﬂ
\ 75 {Hotel Library Club 3000 Ltr 3000 [ier]
L’Jb \Hnll.:\ Library Presidency 3666 Ltr 3666 ]Ltr]
| 77 THotel Laxmount 3000 Ltr 3000 [ief
| 7% {11otet Luxury 1on 2250 Ltr 2250 [ e
| 79 {Hotel Mall View 2500 Lir Y500 IU]
\ ﬁl)\l lotel Mansarovar 6500 Ltr 6500 Gt
| %1 | Horal Maya 2500 tr 2500 Ler
1 82 {l1orel May Vield 3000 r w00 Ju]
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/v‘ I
’,‘8'3 }{md I(\\\'rlr::___ _i__ oo [ OO0 :m!
84 [Hotel Milestone L 683 U cLil Im‘
83 [Hotel l\:t_)nn Light resont 2500 tef | 2500 | '"ll
86 |1otel Mountrose Residency 2500 Ltrf . . 2500 “'+
—87 Hotel Mountain Quil 2500 el ] 2500 “'"
88 |Hotel Mountain View 15000 Ltr 15000 (e
W) Hotel Mussoorie Club 3100 Ltr 3100 L
Eﬂ Hotel Mussoorie Heights 2500 w| | 2500 Ltr
91 |Hotel Mussoorie Inn ' 2500 Ltr B 2500 1"y
92 [Hotel Mussoorie International : 12000 _._Llr _ | 12000 jh2%
93 |Hotel Mussoorie Residency 6666 e | eebh { HHE
94 |Hotel Naaz 3500 wl L 3500 [
95 [Hotel Nand Palace 4500 Ltr ~As500 |l
96 |Hotel Natraj 4000 Lt (4000 iy
l 97 lHolei Nand Residency 10732 Ltr 10732 }“_{‘
\ 98 \Hmei Neelam International 4000 Lt 4000 L
\ 99 \Hoie\ Oak Bush 12801 Ltr 12801 E‘_'J
| 100 |Hote! Oasis of unit 14335 Ltr 14335 |Lur]
Em \Ho{el Omkar 2500 Ltr 2500 e
102 {Hotel Pacific 7332 Ltr 7332 nrl
103 | Hotel Padmini Niwas 17500 Lur 17500 )
104 [Hotel Paradice Mension 8132 Ltr 81_32_ ) 7 ur|
103 [Hotel Paramount 5034 Lt 5034 .:_u
106 |Hotel park 4834 L anag ,f#"‘_':
107 |Hotel Park Royal lInn 3000 Ltr 3000 71 Lt |
108 |Hotel Park Wood 3000 Lt 3000 |
109 [Hotel Peak View 3666 Ltr 3666 el
1 10 Hotel Perfect Hideoul 2500
[ 111 {Hotel Phonix 2600
J[IIJ Hote! Picnic 2500
113 |Hotel Pine Tree 2500
114 {Hotel Palm Retreat 5000
LIS [ Hotel Pleasant View 12332
Hﬁ\l’mlel Prestize 1833
\ﬁ\\lu\e\ Raghushree 7000
1 slionet Ray | 12798
\ 119 Hotel Ramanand Residency | 1014
1120 {Horel Rinan | 5000
\1\\Hme\ Roselyn 1 2500
L1221 1ot Royat Classic | 000
1123 1ot Square | 2500
{124 1 1otel Sai Bali | 2500




e Hnl l\unr'.l S

126 II-\I\I Narasvan

27 Hotel Sartag

[ 128 [Hotel Sanvam
s — =

29 {iﬂlcl Navera

130{Hotel Savoy

131 |Hotel Shalimar

Hotel Sheela

I3

L]

F

[ 133 [Hote! Shilton
[134]liotel Shiva Patace
l !.?‘Tillntcl Shivam

[ 136 [Hotel silver Line

I37|Hotel Silver Oak

138 |Hotel Sky Lark

13333

[39Hotel S.N. Residency 4167 Ltr 4167 ;Ltrl
140 |Hotel Sparsh 2500 Ltr 2500 I“']
141 Hotel Star View 2500 Ltr 2500 [urJ
| 142 [Hotel Star Residency 6332 Ltr 6332 [L;]
Ll-ﬂ leel Sun & Snow 8732 Ltr 8732 [ur/

l 144 |Hotel Sun in Star

b-h' Hotel Sunny Cot

[I-!(r Hotel Super

[H?].' loiel Surva Kiran r

hJRIHnrcl Tarangi

[149[Hotel o

I
!
[J*UIHGI?I the portrate [
h l]l!ulcl Irinquality shanti kunj Hnrlnngmli[

[152]Hotel 30 Digree

155 [Hote! Tourist Light

[ \' Illolcl Fulamor

I
| I
JII lotel Tourist Home [
B I

Iz h]! lotel 1day [

157 [Hotel Upstairs

\LSS Hotel Usha Palace

\DQ totel Vasant Palace

160 |Hotel Vikash
161 |Hotel Barlow Villa

{162 Hotel Vishnu Patace

L63 Hmel Vishnu Grand

LG-% \1 lotel Walnut Grove

ulkltnlcl Western

1166 |Hote! Winter Line
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107 Hotel Wood View AL [ — il
168 [Hotel The Pride 2700 Ltr 2000 it
169 [ Hotel Jay pee 60000 Ltr 60000 Lt /
170 [Hote! Kasmanda Palace 8000 Ltr 8000 Ltr
I71 [Hotel Mall Palace 10000 Ltr 10000 Ltr
172 [Hotel Mosaice 22500 Ltr 22500 Ltr
173 |Hotel Gate way 8666 Ltr 8666 Ltr
174 Hotet Monareh 6500 Ltr 6500 Y s
| 173 [Hotel Nandan 243998 Ltr 13998 L
I:olllnwl Pine Retrear Hakmans 13800 Ltr 13800 Lt
7T T Hote] Pioneer 9000 Ltr 9000 Ltr
178 [Hotel Prince 2500 Ltr 2500 Ltr
179 Hotel Pritam 4032 Ltr 4032 Ltr
I8¢ Hotel Rockby Manor 5000 Ltr 5000 Ltr
181 [Hotel Roxy 3000 Ltr 3000 Ltr
182 |Sec. Laxmi Narayan Mandir 3000 Ltr 3000 Ltr
[ 183 |Greesh Associate Madhuban 10000 Ltr 10000 Ltr
184 {Howal Silver Arch 2400 Ltr 2400 Ltr
\ﬁ? Hotel Sterling 21000 Ltr 21000 Ltr
186 {Hotel Kamakshi Grand 9000 Ltr 3000 Ltr
187 Hotel Sun Grace 3000 Ltr 3000 Lrr
188 [Hotel \enmount 5898 Ltr 5898
;: i.wifhvn_f Claridiage Nahha 28000 Lir 28000
t"“[! fotel Golden Palm 30000 Ltr
19] Hﬂt;l Grand Valles 9000 Ltr
5 HnlL Perl 8000 Ltr
I 193 ]nnm Rink 2250 Lr
J (941 Hote! Solitiere 17000 Ltr
jti Hotel Valley View 2500 Ltr
"Jh Irnrd Vialue theme 2500 Ltr
[ i'J" Hotel Wild Wood 10000 Ltr
IS Hotel Amrin Tara 7000 Ltr
199 el Bright Star 3500 Ltr
200 {Hotel Darpan 2500 Ltr
HCM.‘. Garhwal Tarrace 3868 Ltr
H:m:l Green View 2500 Ltr
llnu:\ Hard Rock 10000 Ler
l Yored Wighness 2500 Ltr
Htm:'l Honeymoon tan 11000 Ltr
Hotel Jass Reson 4MRT:
Iluwl May ur sumeryille _ IPFT:
208 | Hotel Nislhima T

e —— ]

~ _____________if 500 mr
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:ﬁl fotel Palky B _[_"_l_)ﬂl-_l_ . l_” b
1o {Hotel Pathik Bangali 50 L Moo
211 Hotel Poormima 2844 . L JHa
212 [Hotel Rudison Tara 917 I B ang/
213 {Hotel Rock Stone 5000 L HOUO
E\ 4 |Hotel Roek wood 10000 L L0001
213 Hotel Snow View 2500 Lt 2500
216 [Hotel S1ar 2500 Lty N 2500
217 [Hotel Shringar 20000 o |f|, JOOON
208 fHowel Charlene ;':0(1__ - ||; VA
219 Hotel Naveen Value 25000 ||: 25000
220(Hotel Nalentine 2500_ L : 20
221 Hotel Ashoka Plaza 5000 u-,- S000
222 [Hotel Gulmarg 1000 Ltr o AN
223 Hoel Rama 2500 Ltr - 2500
224 Hotel Glen Villa 2500 Ltr 1 2500
TEZS Hotel Whispering 5000 Ltr o L""'
226 Hotel Carlton Plaisance 2500 Ltr 2500
b:T\Hmel Raj 3500 Ly 1500
Zlﬂ\liolel Shiva Continental 6000 Ltr 0000
SZ‘U]I tatel Wild Flower House 2500 L 2500
f”} Illutc! Pharmacy 2500 __'__ L) 20
) l[l forel Spring 2500 | 2h00
i i ]l lotel Tourist Complex 3000 Ltr ~looo
L 23 ;Hu;,_] Radha 15000 wl | 15000
“\4 Hotel Sapphire 2500 Ltr 1. 2o
&\J forel Beach wood 8666 Ltr | B
L- ][thl L'mashi palace 3000 [t _tooo
!f_‘ I Hotel Landour Residency 2500 Ltr 2
'l‘ \'[l lotel Shivam Palace 2500 tr I A
i{_' ‘J[Hnld Shree Badrish Residency 2500 Ltr | 2000
[J“ Hotel Mid View 2400 Ly - 2a0n
A1 (Hotel Kanna Villas 3000 LI i Wi
lﬁl |Hotel Nature Lap 2500 Ltr 2500
\al\ﬂmc\ Himalayan Breeze 2500 Ltr 2500
\213\Morel Prazo \ 2500 Ltr 2500
\ 235 1 totet Sky 1ouch | 2500 Lur 2500
\H)\Hmc\ Paramanand Residency \ 2500 Lr -J'-E
1247\ otel Super Malt Residency | 2500 e 200
\2-\8\\\0\..-1 Royal Mansion ‘ 2500 Lr ._'T:m
\EQ\HQN\ Queen Plaza l . _iTJ;U—Uv o ltr- N |||n|.|
b‘i()\llulcl 1 andon House L - '.Upf_—,:” [..__d B ‘u I

 ——

>N

»



Lol Anand Plaza 2500 I 2500
252 [Hotel KI\"IUT__\LI“:]D‘_; 2500 L 2500
[ 253 [Hotel Valley Vista . 9 3000 Ltr 3000
B.:;t‘l:w_l_}yup Side — ] 2500 Lt 2500
235 [Hotel Blossom 2500 o Lt: - -‘“;SOO
256 |Honel Kavlok ;5:0-—-_ Ltr B 2500_ o
257 Hotel ¢ i Centre 2500 Ltr 2500 -
{258 [Hotel JS Inn o _ 2500 | 2500 o
f'_“_‘fll" el Nothin v Hin S 2500 G 2500
| =60 '_‘}1'{»111113_* ________ S 2500  fuwe| B 2500
{261 [Hotel Basera nh_____.-____q_u__:'ioﬂ'i_ __-_—_.L'_:__- B 9000
' ‘h" Hotel Nokin House 2500 Ltr 2500
263 Hotel Same neay o T 2500::&;:::_ 2500 )
264 Hotel Seclude 2500 Ltr 2500
lib_s_:linlel Macquan Inn 2500 Ltr 2500
Ef_y_ﬁ__Holel The Skadrify 2500 Ltr 2500
1 267 Hmd Emal Dugal vijla 2500 Ltr 2500
-68 | Raj Tourist Hotel 2500 Ltr 2500 Ltr
. } 1758262 Ltr 1758262 |1y




227

Bee B g o e W R a8

I [Choice Inns And Motels Pvt, 1.td ) 'lr)_llhri_ldll'l_? o I (-__-._4 o (
2 |Devasthali Hotel and Resorts Dehradun - —
3 |Devdutt Shikshan sansthan Dehradun | ___ ﬂ; B |
5 {Hotel Rejpur Heiphns Dehradun B -
\ 6 |Hotel Rejpur Heights Double - i
E Hotel Sun Rise Kamakshi Grand |
8 |Hotel Sllrhh_iﬂjggng_lajia‘l‘\_z.-[::l . I_\I:\ Ll'll'l;;‘l.,;;'ln—_ ) - 1 l
9 [Hotel Tandon Resort Pyt | td _|kempiy Road - f ) ) t \
11 [M s Punamave Yop Foundation B Kimadi . L
[2 [M s Punamave Yog Foundation Kimadi _ ; |
16 [Vana [nterprises Lid Malsi - . L i
17 |Divyanash Resort Dehradun | ]
24 |Bulak Resont Dehradun
26 |Hotel Prakrti Tundhar
29 |Hotel Larisa Resort Dhanolti
| 30 [MAA Residency guest House Dehradun %
K 37 {The Unarayan Chakrata
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ANNEXURE-5

Jaavs gz [ e
i iy w TS REGIONAL OFFICE
e el G- 246001 =174 Untarakhand Pollution Control Board
eoflela 4-0135-35e3200. " ’ £-115, Nehru Colony, Dahradun-248001
E-Mall |l|-flllllllﬁ||@'llll".¢l!l
At 03 ) £ ameaidl /NG T-49 /2023 24/ [ 53 - Ly frstien 4 Aloyld 3
_ gufldd ST A
aar H,
"o afya #elqy

JERIEYS yguu FAEE A1,
R ad) yatawe wadq

4641 aTodlo U, WEGEHRT IS
SERIGH |

ﬁw—muﬂwgﬁﬂaﬁﬂﬂwﬁmﬁmaﬂaﬁﬁm—asa/zozzmﬁﬁmm
SERTEUE W TRE e @ Srgure & W |

Z aifSreper & Tfor Hel Saed WeA—353 /2022
WWWW@EWﬁqﬁﬁaﬂéﬂﬁﬁTﬂme_zozsﬁﬁﬂmmﬁﬁm
ime, we also direct that

wﬁugﬁﬂmmmemﬁmmwﬁs 16. In the meant
for illegal use of water

UKPCB shall take steps for determination of Compensation
list whereof

drawn from Dhobighat Water Spring by the hotels for commercial purpose,
have been submitted as Annexure—2 to the report dated 20.08.2022, in accordance with

law. The compensation shall also be determined against the private vendors who have

illegally drawn water from the above water stream, in accordance with law.
mﬁmmaﬂﬂmﬁmﬁmasamw%ﬁmﬁwmaﬂqﬁm
¢ forr AT 2, gfE 4 T Her 176 Eee § @ 130
mﬁwmwmﬁmmﬁmaﬁw@aﬂﬁﬁwaﬁammmﬁﬁ
gt ¥ afie gEtar T & | S gredl @

(810 RoF0 ALY
g afRreRT (%0)
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E-mail : msukpeh@yahoo.com, : 0135-2607092

T : JRARAY /T3l / Wio-183-s68 /2023 /0| R |q042029
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§-115, 86 PrAH!, TEGH |
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TRA SR B U B T F |

TEIgy,

PYUI SWIG fTsd ue wF e 18.04.2023 F1 T TR B B P B Rwad
wovo H et R fear o @ 6 Sawrave o W gRT @) o X8 o7 Seer @
AR TR HJAT Approved Source ﬁmﬁm$mwm3§€onsolidated Consent &
Authorization (CCA) H ¥Ta%q®h WINEH HRA1 GlAfdad &Y | FRT 2w/ cca Iy § yfifA

STel WU b WEAT UG ST B Aavy 3ifhd fhar W |
LC A
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231 -~ ANNEXURE-6

Yo e SR SRR g T e @ P SR A 3
" M T PR vv ¥ SRl o gRees a @ Wt 35w @

Rw @ sulufy
1. *ﬁm‘é@ﬂ.mﬁmﬁmﬁ,m|
2. o TS T, oremer SRR GRS, " |
3. 37 ST AT, A TR T 7GR |
4. A VUG AT, and, Aed YERAwE, T
5. # #HE e woo, W@ areaw, FRUTE 9RYE, T |
6. st 3fodto Sfara, s, TRuifeT aRwe, TR
¥

. Ao TR, wlE, e aRe FEE, 7@ |

8. A WU ¥y, 3030 YU Wt fr, W |

0. ot ToWo VRIS, e aifiya=T, SRTETS Wl AR WY |
10. S0 IRoF0 T, &g Afdrardy, wgwor Frag=mr a1 |

11. 3 Rofo G, wERE g, Fa Frm, = |

12. #ft QovHo AT, WETo Ao, T WRMA TG |

13. 3 TY AR, NOE SERIEVS Bed TRREAEE, T |
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